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IIanlbhadra Dam Project 

5494. Shrt Rattan Lat: 
Ski BamaehaJuka tJlaJ<a: 
Shrl DhaJoshwu II ..... : 

Will the Minister at Jl'I'Iption IIIId 
P_r bepleaaed to reter to the 
reply given to Unstarred Question 
No. 2717 on the 24th March, IIMI6 and 
state: 

(a) whether the Report on Mani-
bhadra Dam Project has since been 
received tram the Government of 
Orissa; and 

(b) if so, the decision tal&en there-
on? 

The MIDI.ter of, IrTIptlon .... 
Power (Shrt Fakhruddln Ahmed): 
(a) No. 

(b) Does not ari.e. 

Pre-Maul. ""d P""t-Matri. 
Scbol.r.ihlps 

5495. Sbrlmati Akkamma Devl: 
Shrl Ramachan4ra Vlaka: 
8br1 Rattan La1: 
Sbrl DhaJeshwar MeeDS: 

Will the Minister at P1alUllnr and 
Sooml Welfare be pleased to state: 

(a) whether the Tribal and Rural 
Welfare Department of the Govern-
ment ot Orissa have requested the 
Central Government for increased 
allocations under the Statp and Cm-
trol Sectors to meet the requirements 
for prp-Matric os well as post-Matrtc 
scholnrship. in Orls.a during 1966-67; 
ond 

(b) if so, the reaction of Govern-
ment thereto! 

'Are D~ MlDlster ID the Depart-
ment 01 Sodal Welfare (Illortmati 
Chanolraoekhar) : (a) The Govern-
men! 01 Orls.a had requested us for 
additional funds for pre-Matnc 
scbolanhills only for the 4th Plan 
and not for 1966-67. No increased 
funds hove been ask eel for tor post-
Matric scholarmips durin, 1968-87. 

(b) The provi8lon included in tile 
State'. annual Plan for 1968-6'7 for 
pre-Matrtc scholarships has b ...... 
agreed to. There Is no llnrit to the 
expenditure on Post-Matric scholar-
ships and whatever expenditure i8 
incurred on Post-Matric scholarships 
by the State Government i. reimbu ..... 
ed by the Central Government. 

lPilot Project In Orlsaa 

5496. Shrimati AI<.kamma Dm: 
Sbrl BaDuulhaD4ra VI""_: 
Sbrl DhDleshwar Meeaa: 
!Ihrt Rattan La!: 

Will the Minister of PIonnlq .".. 
Sodal Welfare be pleased to state: 

(a) whether the Tribal and Rural 
Welfare Department of the Govern-
mMlt, of Orissa has requested the 
Central Government durin, 1985-. 
for sanctioning of Rs. 17,32,000 for a 
Pilot Project for the development of 
Langia Sonras of Guma Block in 
Ganjam District (Orissa) and which 
WIlB to be spent over five years in 
a phased programme: 

(b) if so, thE' rf"3ction or Govern-
ment thereto; 

(c) whether the Government of 
Orissa have also requested the Cen-
tral Government to sanction B sum 
of Rs. 1.8 lakhs lor the above scheme 
under the Central Sector durinlt 
1966-67; and 

(d) if la, the reaction of Govern-
ment thereto? 

The DePDb MiDllllter Ia the Deput-
meat et Soelal Welfare (SIIIt.. CIIaa-
d ...... b.rl: (a) Yes, Sir, 

(b) The proposal io under corui-
deration of the Government of India 
in C<'D~ultation with the PlanniDC 
Commission. 

(c) The State Government have-
proposed a swn of Ro. 4 lakh. for 
11MI8-87. 

(d) An Olltlay of Ro. 4 llIkhs pro-
posed by the State Government has 




